' BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

"C.P. (1.B) No. 70/7/NCLT/AHM/2017

Coram: E Present Hon' bIe Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL '

ATTENDANCE-CUM-ORDER SHEET OF THE HEAR_ING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2017

- Name of the Company: o Oarsman Credit Pvt. Ltd.
' Anﬁ_il Ltd.

Section of the Companies Act:  Section 7 of the Insolvency and Bankrupcy
- ' o Code . I

__SIGNATURE

§.NO. NAME (CAPITAL LETTERS)  DESIGNATION _ REPRESENTATION

. 1. NATALNA LuTARIA v - PPueaNT

2. Kahed FPedrek Adw. Responderd j“j&ﬁ '

ORDER

Learned Advocate Mr. Natasha Sutaria present for Financial Creditor/ Applicant.
" Learned Advocate Mr. Raheel Patel present for Respondent -

- Learned Advocate Mr. Raheel Patel 1fb Nanavatl Assomates ﬁled Vakalatnama for
Respondent

Proot of service filed.
At request of Respondent Counsel for filing objections.

For Ob] ectlons and heanng, list the matter on 17. 08 2017.

/SMO

BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 11th day of August, 2017.




